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(c) Docs not arise

SHRI NAWAI KISHORI SHARMA 
I have only to thank the hon Ministu 
instead ol asking a question

MR SPFAKER 1 thank you for 
sitting down so early
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THL MINTSTFR OF IRRIGATION 
AND POWLR (DR K L RAO) The 
dam was constructed some ̂ cars ago by the

Uttar Pradesh Government in Madhya 
Pradesh aria  The Madhya Pradesh Govern 
merit has claimed now lhat they want to 
make use of some amount of water lor 
irrigation N iturallj this has led to  a 
discussion between the ivso State Govern­
ment They have not je t tom e to an agree­
ments so fai I t >s an old irrigation system 
We are trying to sort it out I am suie we 
will be able to find a way out I will be 
having a discussion on this nu tter
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DR K L RAO That is what I
submitted 1 will tiy to find a way out of
this pioblem I am surt wt wi'l b t able to
do that
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DR K L RAO The Chief Engineers 
of the two States had a discussion with the 
Chairman of the Central water and power 
Commission to find a wa> out But they were 
not able to  do bo Then, the U ttar Ftadesh 
Chief Engineer was to go there along with 
the Madhya Pradesh Chief Enginetr to get 
some way out But that was also not done 
It is a small quantity in teims of water but 
it is very valuable because Modhsa Pradesh 
has no irrigation i quite appreciate it T 
think, I will be abk ti Lnd a waj out, as I 
stated earlier, m one 0 1  two months time
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DR K L RAO In Uttar Pradesh, it 
is already irrigating an appreciable amount 
of land In Madh> x Pradesh I do not know 
the actual extent of land for irrigation, but,
I think, it is 'bout 20,000 acrcs in kharif
and 17,000 acies in rabi

MR SPEAKTR Shri N N Pandey
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DR K I RAO There is no tan.il
How can theie be an> irrigation 7 As I said
F am tiymg to soit out the canal alignment 
Where is tht, question of giving a wrong 
information >

SHRI NARS1NGH NARA1N PANDI Y 
I want to know what are the impediments, 
m the v\av which have not so far led to an 
agicenunt between the Chief Engineers of 
Uttar Pradesh and Madhj a Pradesh, sitting 
togethu and binding a waj out }

DR K L RAO I hey have had a 
discussion and they have differed I can 
understand the pioblem The project had 
been done by the Uttai Piadesh Govern­
ment and a  good amount of Und has been 
brought under irrigation The Madhya 
Piadesh Government is now claiming it 
saying, ‘ It is m  our aiea VS hy don’t >ou 
allow us to have some water and have 
irrigation >' The Uttar Piadcsh Govern­
ment says, ‘It <s an old irrigation system 
Why aie >ou mlerlenng with it 1 ' This has 
got to be sorted out
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DR K I RAO The entire dam-site 
is in Madhya Pradesh aiea I he hon 
Member was saying that it w is a  dacoit- 
mfested aiea and, therefore, ungation must 
be extended That js not so much an
important reason There is a moie impoi- 
tant reason and that is, bomg one of the 
Uigest States in India, M idh>a Pradesh has 
got the Itast nngation while it has got a 
high migation potential li is in the inteiest 
of the country that we should see that this 
State is supplied with irr gation to a laiger 
extent than what \ u  ire doing nov
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DR k  L RAO It is not a joint 
reservoir The leservoir has been built by 
U P entirel) Now the question is whether 
M P should be allowed to construct a 
eanal from the leseivon If that is done, 
that will be done entirely at th t cost of 
Madh>a Pradesh 1 he dispute ts not about 
money The question is about allowance of 
water, how much water should be allowed 
to be used by Madhya Pradesh

R ural electrification in G ujarat

*560 SHRI VhKARIA Will the 
Minister of IRRIGATION AND POWrR 
be pleased to state

(a) whether the Rural Electrification Cor­
poration has sanctioned any loan to rural 
electric supply cooperatives in G ujarat for 
1971-72 and 1972-73, and




